LOK SABHA DEBATES

LOK SABHA

Thursday, July 22, 1971]
Asadha 31, 1893 (Saka)

The Lok Sabha met at two minutes past
Eleven of the Clock

[MR. SPEAKER in the Chairl

ORAL ANSWERS TO QUESTIONS
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THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRI
ANNASAHEB P. SHINDE) : (a) and (b).
It is a policy of Government, reiterated
by the Board of the Food Corporation,
that in their operations the Food Cor-
poration should utilise the services of the
Cooperatives to the maximum extent possi-
ble. In places where the Co-operatives
are either not forthcoming or are found
to be too weak to do the work effectively
the Food Corporation has to utilise the

services of private traders in varying
degrees. It is, however, the effort of the
Food Cerporation of India to involve the
Cooperatives more and more in their
procurement/purchase operations,

s g@aeg ant a9 o d
qarar fr SIgt 9T agF 0 gfafaar adgq
F fao o ag way §, Fgi ax saraifeat
% Arend ¥ @@ arqr ¢ odr feafa
F A AT AzaTE fF @ ge
79 FRORWA A @daal,  agaEra
afafaat 98 @dad) N a0l fEaEy
¥ @dzar & &l 1 9g 99 F W
9T FIAT & @97 F4T IA &1 IA F
I7qIZA # AF F9T fGadt g—sa M
gy & fax s F 9@ ST oAr
aasr g ?

SHRI ANNASAHEB P. SHINDE :
Sir, the problem raised by the hon.
Member is really the fundamental problem

under Indian conditions. We know broadly
the features of the problem because the
stranglehold of the money-lenders and the
middlemen on rural economy is powerful
enough., We found this that most of the
grains which got into the market was
bought by the middlemen or their agents.
So, apart from involving cooperatives, we
have to establish direct procurement
agencies with ths the producers; but that
will take some time. But we have already
intiated the process.
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SHRI ANNASAHEB P. SHINDE : We
are reviewing the position. We ere shortly
convening a conference of Food Ministers of
tbe vatious States and the very problems
which the hon. Member has refered to would
be reviewed in that conference,

SHRIB. R. KAVDE: What is the
porcentage of procurement by the private
agencies and the co-operatives and by what
time do Government: desire that all trade
would be through co-operatives 7

SHRI ANNASAHEB P. SHINDE : Ths:

Iatest figures available with us indicate that
about 24 per cent of the total procurement
is offered through co-operatives or direct and
the.rest of it through the Siate Governmeont
agencies ; of course, most of it is through
private trade.

SHRI SUBODH HANSDA : If it is
the . policy. of the Government to procure
rice throngh co-operative societies, may [
know from the hon, Minister whether it is a

fact that in & mumber of places, privato -

trading agencies are allowed to procure rice
in spite of the fact that.thare are co-
. oporatives because the:co-operative socisties

are not allowed to procure rice or: other .

 foodgrains ?
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India basis, But, bmdly, our dicectives o0 -
the Food Corporation Is, where co-operatives
are in a position to function, they shou%d b,

" . opesate throuth co-operatjves.

SHRI M. SATYANARAYAN RAO:
May 1 know from the hon. Minister
whether he has received complaints from the
farmers to the cffect that the Food Corpo-
mation officials at the disirict level are in
collusion with the traders and they ame
ocompelling the producers whenever they
take their paddy to. them. . to go to the
traders by creating difficulties in their way,
becsuse they share in the profits earned by
the traders, and if so, what action he is
going to take against these officials ?

SHRI ANNASAHEB P. SHINDE : We
have been receiving complaints from time to
time. As far as UP is concerned, we have
requested the UP Government to entrust
the specific work to the CID of that
Government. We also received complaints
from the Rajasthan Government, and we
have suggested (0 them that popular
committees with  representatives of the
producers etc. be set up at mandi Tevel so
that they can have supervision over all these
operations,

Security of Tenureship to Small Farmers

*1292. SHRI ARJUN SETHI: Will
the Minister of AGRICULTURE be pleased
to siate :

{a) whether Government have taken any
measure to provide the security of tenure-
ship to small farmers 0 increase the prodic- :
tivity of land in order to achieve the plans,
goal of 129 miilion tonnes of food:mu by
1978-76 ; and .

{b) the measures  Goverament = have
taken to assure the: farmers to pet  thom:
maximum return in every mm. tm wv-
ontheivland 7. - .
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